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MR. SPEAKER: I have gonec to the
next Question.

Reports of National Development
Council Working Groups
+
*153. SHRI HEM RAJ:
SHRI ONKAR LAL BERWA:

SHRI CHENGALRAYA NAIDU:
SHRI MANGALATHUMADAM:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bc plcased
to state:

(a) whether the working Groups,
appointed by the National Development
Council for laying down thc criteria for
backward areas for the dispersal of
industries in the backward rcgions and
for  discouraging concentration  of
industrial activity in the already industria-

lly developed arcas, have submitted
their reports;
(b) if so, their main recommenda-

tions; and

(c) whether a copy of those reports
will be laid on the Table?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH). (a) No, Sir.

(b) and (c). Do not arisc.
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MR. SPEAKER : Order, order. 1
have gone to the next Question. The
next Question has been put and it has
already been answered, Now I cannot go
back.
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MR. SPEAKER: I cannot help it now.
I cannot go back. The next Question
has been put and it has been answered.
Now Mr. Hem Raj has to put his
supplementary.
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MR. SPEAKER: Even if the Minister
wants, I would not allow him. Mr. Hem
Raj may put his supplementary.

SHRI HEM RAJ: May 1 know
whether it is a fact that the National
Development Council had 8et up two
Working Groups for the purpose of
fixing criteria for backward regions and
for secing that the bakward regions get
a share. Now the Fourth Five Year
Plan is going to be finalised by April.
May I know what is the opinion that the
Ministry had given to the National
Development Council or the Working
Groups regarding dispersal of industries
in the backward regions?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF.
A. AHMED): As has becn pointed out
by the hon. Member himself, as a result
of the decision taken by the National
Development Council, two Groups were
set up, one for reccommending the criteria
for the basis on which backward regions
have to be defined, and the other, for
the purpose of providing incentives,
physical as well as financial, which may
be given to the backward areas.

The reports of the two groups are
expected and as soon as they are avail-
able, a decision will be taken by
Government.

SHRI HEM RAJ: May I know whe-
ther any assessment has been made by
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the Ministry itself as to which of the
areas are there where no industries have
been put up during the three Five Year
Plans, and if so, what those States and
territories are?

SHRI F. A. AHMED: The Ministry
itself was engaged in this task of finding
that out, and when it was doing so,
these two groups were set up; whatever
information was available with the
Ministry has been placed at the disposal
of this group to make its recommenda-
tions.

SHRI CHENGALRAYA NAIDU:
On the one side, Government are appoin-
ting committees to go into the matter
of checking concentration of industries
in some areas and they want to help by
locating industries where there is under-
development. On the other side, we
find that Government are taking steps to
shelve projects which have already been
sanctioned by Government in areas
where there are no industries. T may tell
you just one instance. Government had
taken a decision to have a zinc smelter
plant located at Visakhapatnam. Shri
P. C. Sethi, when he was the Minister
incharge, said in December in the
consultative committec that the Polish
experts were coming in January to finalise
the report. But we have seen in the
press that the Chief Minister of Rajasthan
has protested and said that it should
not be located at Visakhapatnam; after
a few days again the Chief Minister of
Rajasthan has announced that the Central
Government are shelving the zinc smelter
plant at Visakhapatnam. When this
is going on, how can we have justice
done to the areas where there are no
industries? Yesterday I learnt from an
important person of Government that
the zinc smelter plant at Visakhapatnam
has been shelved for want of foreign
exchange. T cannot understand this.
To save foreign exchange we are going
to have a zinc smelter at Visakhapatnam.
We are spending hundreds of crores on
the purchase of zinc. If we have the
zinc smelter plant at Visakhapatnam
we shall be spending only S0 per cent
on the import of zine ore, and we shall
be saving 50 per cent in foreign exchange
if we locate the zinc smelter plant
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at Visakhapatnam. May I know why
Government are shelving it? What are
the criteria on which they are shelving
projects already sanctioned? What is
wrong with the Government which
makes them shelve projects already
sanctioned?

SHRI F. A. AHMED: The project has
not been shelved. As for these two
groups, they have been set up by the
Planning Commission for the purpose of
tackling this problem of removing the
imbalance. Whatever decision is taken
will be included in the Fourth Plan. In
regard to the existing project to which
the hon. Member has made a reference,
I may say that various considerations are
taken into account beforca decision is

taken. Th: project has not been
shelved.
SHRI MANGALATHUMADAM:

Two committees had been appointed,
the Wanchoo Committee and the Pande
Committee. May I know the reasons
for the delay in submission of the
reports? May I know whether indica-
tions have been reccived from the
Planning Commission in this connection?

SHRI F. A. AHMED: There is no
delay. This committee was constituted
in the month of November. They were
supposed to give their report within two
or three months, and I am told that their
report is shortly expected.

SHRI VIRBHADRA SINGH: May I
know whether it is a fact that in Himachal
Pradesh, no major industries have been
set up either in ths private sector or in
tha public sector during the three Five
Year Plans, and if so, what steps Govern-
ment ar: taking to remove the imbalance?

SHRI F. A. AHMED: All these
factors will be taken into consideration
by the groups wh:n th:y make their
recommendations,

SHRI S. KUNDU: I would like to
draw his attention to the reply given
to starred question No. 84 asked some
time in S:ptember, 1968 regarding his
matter. The question was about regional
imbalan:: in dsvplopment. It has been
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stated in reply to that question that the
National Development Council consider-
ed that special incentives for dispersal
of industries in the backward regions and
disincentives against the establishment
of new industrial units in the metro-
politan or highly industrialised areas
would need to be provided, and certain
suggestions were made in that dircction.
I am not going into those suggestions
now. The hon. Minister has now said
that two groups have been set up. One
group will fix the criteria to identify
backward States; after that is done,
another group will bc set up to see
which are the backward States. After
that group submits its report, another
committee may be set up to scrutinise
and see what sort of industries should
be established. The attitude has been
that when Government do not want
to do anything they just shelve every-
thing by appointing committee 8.

The committee has not given its report
for about one year. Till the committee
gives its report according to the principle
enunciated here, may I know what
Government are doing on their own?
The thing is so simple that even a small
study group in the Ministry can do it.
Enough statistics are already available
to determine the criteria and say which
are the backward States. Pcnding the
report of the committee, what steps have
Government taken to fulfil the principle
which has been outlined here and which
1 have read out namely dispersal of
industries from the mectropolitan areas
to other areas.

SHRI F. A. AHMED: I think there
is some misunderstanding with regard
to these groups which have been set up.
The committees have not been set up
by Government but by the Planning
Commission. They have set up two
groups, one for the purpose of recom-
mending criteria for identification of
backward areas, because it is a very
complicated issue and the matter has
to be considered carefully not vis-a-vis
one State and another but within the
State itself. Therefore, the Planning
Commission thought that they must
recommend criteria on the basis of which
the backward regions could be identified.
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Without waiting for the recommendation
of the first group, another group has
been set up to recommend what fiscal
and financial incentives can be given
in order to remove the imbalance and
do something in the backward areas.
When the recommendations of these
two groups are available to us, certainly
we shall take action to see to what
extent the regional imbalance can be
removed. If the hon. Member thinks
that on the basis of the recommendations
the regional imbalance can be removed
in one day I think that will be a
mistaken idea. But we shall take steps
to sec to what extent this regional
imbalance can be removed.
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et #< oF AT g wAY FAT g, §
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SHRI N. SHIVAPPA: The hon.
Minister of Industrial Development is a
strategist in finding some solvation ;
whenever cries of backwardness or other

problems crop up by their wrong policy,
they will advance this sort of argument
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that the NDC is there and Planning
Commission formulates certain policies
to provide funds for backward areas to
set up industries. Why all these excuses
to provide on eyewash to the people of
this country instead of taking direct
action to improve the backward areas by
locating industries there? May I also
call his attention to the great injustice
done to Mysore by providing only Rs.
40 crores for industrial investment for
Mysore out of a total provision of Rs.
2500 crores? May I also ask him
instcad of expanding the existing Bharat
Electronics and the Indian Telephone
Industries which are operating success-
fully in Mysore, why should the imbalance
be carried further? Should not the back-
ward arcas be uplifted by the provision
of equitable distribution of funds? Are
thesc Committees necessary?

SHRI F. A. AHMED: Every State
can have a gricvance that something has
not been done. The only point is that
we have limited resources and these
resources are invested in various projects
in various places; depending upon the
availability of raw material and other
infrastructure. I shall be happy if the
hon. Member could give me funds for
investment in all the areas without
creating the impression of discrimination
(Interruption).

st foq AmoEw : geAw WA,
AT IART HAY ¥ UF A7 TR
femr @ f a8 S fondard & o &Y
Fa g & sOT s & wiw qff
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Fgrar g zar 7@t wgEr AT daw
¥ aaa w1 Suhr & Sar fe S
TERT F Fyr 5 @ Swr owhr ST
I% fam g At gw Aw & Alr v
g fr el & oo & fU oA
A TEZ §T | T T T AR A
TaTd wE v & foam o g ?

SHRI F. A. AHMED: All these things
are being taken into consideration,
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=t TATRAT W © weAw wEIEy,
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war | & s § i qeTT § 99T amRE
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XY FAQT, AT & AFT ATH FAAT
T hrafa aw, whr w7 @ § AfEA
I IFFT HE 73 FW F fau
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7 T g9 § ATTRT AIA F1E Q1AAT

g’

Y FwEH wE wgE : AT
EIAE @Y AFLGAL I TF §
fw ¥ gz At fged &1 fas fwan
a% wgt oF fag F1 aweAw
grawene & fagre ¥ faget @ ate-
arsl # agt ax FTH FATHS gAT
agt I RGN A g
(wawwm)- - -

SEVERAL HON. MEMBERS rose—

‘MR. SPEAKER: Order, order. 1 am
on my legs. It is a very important
question which affects every corner in the
country. At lcast 50 more hon. Members
want to ask questions, and 1 think we
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will not be able to finish the question
even if we take 20 more minutes for it.
Top people, leaders of parties also want
to put questions. (Interruption) Order,
order. 1 am on my legs. All the
Members will have to sit down. What-
ever question you may ask, it will be
only a general question and a general
answer will come. The budget and the
demands for grants are coming. Further,
why do you lose the other questions
completely? I do not think you will get
any specific answer now. And you cannot
expect a Minister to give Rs. 30 crores,
Rs. 40 crores and so on for every sup-
plementary question. T do not think this
it will be possible fo him. Next question.

Tobacco Board

+

*154. SHRI E.K. NAYANAR:
SHRI A. K. GOPALAN:
SHRI NAMBIAR:

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(@) whether Government have decided
to constitute a Tobacco Board to look
after the problems of tobacco cultivators
and cxport trade;

(b) if so, when the Board is likely to
be constituted; and

(c) the functions of the Board?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) No, Sir.

(b) and (c). Do not arise.

SHRI E. K. NAYANAR: As faras I
know, last December, the Government of
India under the PL 480 agreement decid-
ed to import 200 tonnes of tobacco
from the USA. India is the third largest
country in the world in respect of the
production of tobacco. Out of the total
quantity produced in India, 68 per cent
comes from Andhra Pradesh. Northern
parts of Kecrala also have taken up the





